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Written Answers

b} whether stress has been given
31‘ th's seminar for horossig more
ip0wer energy in the courn.

especiaily in Tamil Naaud,

TH: MINISTER OF STATE FOR
ENERG'Y (SHRI PAZAN RAD)
DEARW o ) and (5 The Sympo-
sin N7 Powe Development

oo al Madinrar reviewed

! ol wing wower develop-

moent G 1o the (ouclusion that
it s voang can suppleme 1t colis

cilopower in oo

itime, It

Ior 20 major vrosramme and
ot dagg fey havy veosi
clooat o A engruv in the ¢ouds
ry o <t Ahe Jormudation of

oowlns pewer dorelnpment nlan, and

of “he existing promo-
et w1 incentites during the
Fierr- Blan,  The Symposiom  stres-

-~ for accelevation of indi-

2ennpe production of  wind  powsr
zquipment,
Houses . . .

Werer somply (A5 01 1-3-73)

Huospid

Dispengarios

Daoctars

the Trade Unions nave hv.en
asking for introduction of the Retivement
Berefit Scheme, which was meantioned in
the Notes of Conclusion of National Coal
Wage Agreemeni-II1. This matter is under
consideration of the Govt. as a general
palicy.  Another provision contaired in
clause 9 44 of N.C'W.A-IIT providing for
emplovmen; to one dependent of the retir-

However,
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Bi-partite Wage Agreemeunt in € cal
Industry

270, SHiRL SUNIL
the Minisr of

BASU RAY:
P NERGY be

Will
picused to

state
fa1 v bt s o fact thar vhe Bi-pai-
tite Voocements in coul icdastry
nporema’ s ap-implemented and Lsoa re-
sat ik unrest soarowing copg the
workers;

(b if so, what are the rearons the-efor;

and

re) what sieps v been taken -o fur
o mprove the <ituation?

TEE MUISTTR, OF ENURSY (SKHRL

KATYAN SINGH ALV D ) o u:,‘ The
provisions contained in the Navossl Coal
Wiage Atvesmert IV in reguid to pay, ab
lowances etc., have been  ‘mplemented.
The implementution of welfare measures
sucht as  construciion

of houes, water
supplv. meadical facilities efe.. is ¢ conti-
nuing process and  since natinnalisation
there has been considerable wmarovement

in these aress as would be obseived from

the positon given below:

LS 116949

118,366 13700

16 62 Million

79 12 Million
Gallons per day

Guillens per day

52 ]
1482 1776
197 426
414 548
42 368
ing employee cenld not be implemented
a3t wng foung violative of Articles

14 and 16 of the Constitution of Tadia.
Further. the implementation of :he Agree-
ment is reviewed regolarly in the meetings
of the Joint Bipartite Committee for the
Coal Industry and its
Committee,

Standardisation



